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CENTRAL ADMINISTRATIVE TRIBUNAL 
BINGALORE BENCH : BANGALORE 

ORIGINAL APPLICATION NO.1649/1 4 

: 	 DATED THIS THE EIGHTEENTH DAY OF JANUARY, 1995. 

Mr. 3uetice P.1<.  Shyamsundar, Vice Chairman. 

mr. 0. Rajasekttaren 
Confidential Assistant 
0/0 Chief Engineer (Construction) 
Southern Railway, 18,. MillerS Road 
Bangalore - 560 046. 	 .... Applicant 

(By Advocate Mr. K.V. Shamanna). 

us. 

1..Uniofl of India represented by the 
Chief personnel Officer 
Southern Railway, park Town 
Madr8S— 600 003. 

. 	 2. The Chief Administr$tiVG Officer 
(onstructiofl), Southern Railway 
18, Millers 0ad,Bangalore-56O 	; 

AV 

The Chief Engineer (Constructn)' 
Southern Railway, 18, MillerE/R686 
Bangalore-560 046. 	 / 

Senior Personnel Officer (Costructiofl) 
Southern Railway, 18, Millefs,Road - 
Bangalore-560 046. 	 ... 	R8spDfldenta 

H 	
(By M. A.N. Venugopal .Gowda, Standin. -. 

Counsel for the Railways) 

ORDER 

mr. A.N. venugopal Gowde, Standing Counsel 

for the R9llwayB submits that this application has become 

jnfructuous in as much as the applicant's prayer for fresh 

posting has since been acceded. to and that he has been 

promoted and posted to place of his choice. Mr. K.V. Shamanna, a  

___________ 	 • 	 ...02/— 	• 
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learned counsel for the applicant accept this statement 

and statthat he doeS not press this application. 

Copy of Southern RailW8YI8 odV no. p(CN)535/I/4 vol.5 

dated 6,1995 produced by the Railway authorities is 

placed on record. 

2. 	 In the light of the foregoing, this 

application is dismissed as not pressed, 

(P.K. KYAMSUNDAR) 
VICE CHAIRMAW 

CentraAAdm Strative Tribunal 

/J 	Bangaloro Bench 
Bangalore 
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